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By c ire ulation 

• • . . 
' 

Central Administrative Tribl.llal 
Allahabad Bench 

Allahabad 

• 

-

Allahabad this 
~ 

the.-p..day Of ~.1997 
Coram : H;rt. Mr. T. L ... .:. Veria • Member-J 

~ .:.-M£.:. ~ • __ D!I a .!.1. _~b.!!:~ 

Review Application No. 37 Of 1997 
on behalf of 

lhion ·of India & others ••••• applicants/respondents 

(C/A Sri B. B. Paul) 

in 

Original Application No. 1642 Of 1994 ~ 
.· .. ------ ---

Arvind Kumar aged about 32 years, 
son of Sri C .O.Kumar resident of 
662-A, Loco Colony-9, Marg .-Allahabad 

••• 8 pp lie ant. 

Versus 
• 

1. lh ion of India through the Genera 1 Manager (P) 

Northern Rail'-"•ay, Headquarters office, 
Baroda House, New Delhi. 

2. Divisional Rail,•ay Manager, 
Northern Rail..-•ay, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisiona .L conmercial Manager, 
Northern Railway, D.R.M.OffU.ce, Nawab Yusuf Road, 

Allahabad. 

4. Senior Divisiona 1 Personne 1 Officer, 
Northern Railway, Nawab Yusuf Road, Allahabad • 
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5. Divisional Commercial Manager, 
North ~rn Railway, Nawab Yusuf Road, 

Allahabad. 

6. Stat ion Manager, 
Northern Rai~'ay, Allahabad Station, 

Dist~ct Allahabad. ; .••••• respondents ; 

AI..(N;WD"H ------
Review Application No. 38 of 1997 

on behalf of 

l.h ion of lnd ia and others ••• applicants/respondents. 
{C/A Sri B.B.Paul) 

in 

ORIGINAL APPLICATla.l No. 1643 of 1994. 

Atul Kashyap, son of N.s.Kashy,ap, 
Resident of 671-D, Smith Road, Railway 
Colony, Allahabad. • •••• Applicant. · 

Versus 

1. Ujion of India 
through the General Manager{P) 
Northern Ra i l,~·ay Headquarters Off ice, 

Baroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D.R.M.Office, 
Nav·ab Yusuf Road, Allahabad. 

3. Senior Divisional Commercial Manager, 

Northern Ra i.lway , 
D.R.M.Office, Nawab Yusuf Road, 

Allahabad. 

4. Senior Divisiona 1 Personal 
Officer, Northern Railway, Nawab Yusuf Road, 

Allahabad. 
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5. Divisional Commercial Manager, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

6. Station Manager, 
Northern Railway, Allahabad Stat ion, 
District Alla~abad. 

• 

· •••• respondents. 

A L 0 N G WI TP. -- ._- ----
REVIEW APPLICATION NO. 39 Of 1997 

•• 

on behalf of Union of India & others ••• applicants/ 
respondents ·· 

(C/A Sri B.B.Paul) 

IN 

Original Application No._!¥~ of_l9~. 

Shailendra Kumar Sri..,Jas, 
son of Sri Ram Sewak Sr i't'•as, 
R/o. 97/234, Jayantipur, Preetam Nagar, 
Sulemsarai, Allahabad. • ••• Applicant. 

Versus 

1. Unio'l Of India 
through the Genera 1 Manager (P) 
Northern Ra il,..,ay Headquarters Office, 

Baroda House , New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, 0 .R .M.Cx-r l.Ce, 

Nawab Yusuf Road, Allahabad. 

a·. Senior Divisional Commercial 
Manager, Northern Railway, 
D.R.M.Office, Nawab Yusuf Road, 
Allahabad. 
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4. Senior Divis iona 1 Personne 1 Officer, 

Northern Railway, Nawab Yusuf Road, Allahabad. 

5. Divis iona 1 Couauerc ia 1 Manager, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

6. Stat ion Manager, 
Northern Rai~ay, Allahabad Station, 
District Allahabad. 

• •••• Respondents. 

IV. A L 0 N G W I T H ------------
Reviev.r Application No·. 40 Of 1997 ---·--------

On behalf of 

• 

• 

Union of India and others •••• app lie ants/respondents. 

(C/A Sri B.B.Paul) 

in 

ORIGINAL APPLICATION NO. 1645 of 1994. 

Sri Ja i Narain son of Sri Ram Das, 
resident of 2/92-A, Ramanand Nagar, Allahpur, 
Allahabad.. • •••••.. .App lie ant. 

Versus 

1. Ulion of India through 
the General Manaaer (P) 
Northern Railway Headquarters Office, 
Baroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D.R.M. Office, 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisional Conmerci21l Man21ger, 
Nort~ern Railway, D.R.M.Office,Nawab Yusuf Road, 
Allahabad. 

4. Senior Divisional Personal Officer,Northern Railway, 

Nawab Yusuf Road, Allahabad • 
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5. Divisional Cc:nmerdlal Manager, Northern Railway, Nawab 

Yusuf Road, Allahabad • 

6. Station Manager, Northern Railway, Allahabad Station, 
Allahabad. • • • • , .• · •.•• respondents. 

V.. A L 0 N G W l TH - - - ._ ... --- ~ -- I 

Review: Application No~. 41 Of 1997 

On behalf of. 

Union Of India and others ••••• applicants/respondents. 

(C/A Sri B.B.Paul) 

in 

Orig ina! Application No. 1646 Of 1994. 

R.K.Abbhi son Of Sri G.S.Abbhi, 
resident of 656 D Loc o Colony ,Allahabad ••• applicant. 

Versus 
1. Union of India through the Genera 1 Manager (P) 

Northern Railway, Headquarters, Off ice ,Baroda House, 
New Delhi. 

2. ·oiv is iona 1 Railway ManageriNorthern Railway ,D.P. .M. 
Offica, Nawab Yusuf Road,A lahabad. 

3, Senior Divisional CQimercial Manager,Northern Rail•·ay 
D .R .M ,Off ice ,Nawab Yus uf Road ,Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, 
Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, Northern Railway, 
Allahabad Station, Allahabad • 

• • • • • respondents. 

• • 
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VI • a_ l: Q ti ~ ! .! !Jt 
\ 

REVIEW APPLICATIOO NO. 42 Of 1997~ 

on behalf of 

~ J • 

• 

thion of India and others ••• applicants/respondents. 
(C/A Sri B.B. Paul) 

in 

OR IG lNA L APPLICA T 100 NO. 1647 Of 1994 • 

Harish Chandra Yadav, son Of Sri Eallu Ram 

Resident of 794, Railway Colony, Chaufatka, 

District Allahabad. • ••• Applicant. 

Versus 
1. l\'lion Of India through the General 

Manager ( P), Northern Railway Headquarters ~.t ice, 

Baroda House , New De lh i. 

2. Divisional Rail~ay Manager, 

Northern Railway, D.R.M.Office, 

Nawab Yusuf Road, 
Allahabad • 

3. Senior Divisional Commercial Manager, 
Northern 'Railway, 

D .R .M.Off ice ,Nawab Yus uf Road, 
Allahabad. 

4. Senior Divisional Persona 1 Officer, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, Nawab Y '-I:.Uf Road, 

Allahabad • 

6. Station Manager, Northern Railway, 

Allahabad Station, 

District Allahabad • 

\ 

• • • • • • • • • Respondents. 
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ALONGWITH 
-------~ 

• 

REVIEW APPLlCATIOO NO. 43 of 1997. 

On behalf of 

l • 

-

Union of India and others •••• respondents/applicants. 
in 

ORIGlNAL APPLICATIOO NO. 1648 .Of 1994 

Shiv Prasad Shukla, son Of Ram Dularey 
Shukla, Resident of 59, Old Allabpur, 

Allahabad. . ............. Applicant. 

Versus 

1. Ulion of lddia, through the General Manager(P) 
Northern Railway, He-dquarters Office, 
Baroda House, New Delhi. 

2. Divisional Railway Manager, ~ 

Northern Railway • D .R .M.Office • 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisional CQDmercial Manager, 
Northern Railway, D.R.M.Office, 
Nawab !lusuf Road, Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

6. Stat ion Manager, 
Northern Railway, Allahabad Station, 
District A~~anabad • 

• • • • • • • • respondents·. 

- - - - ~ 
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NO. 44 Of 1997'! 
Of · 

REVIEW APPLICAT ~ 

on behalf 
Union Of India and otbers •••• respondents/applicents. 

(C/A Sri 8 .B .Paul) • 

IN 

ORIGIN\L APPLICATI~ NO. J.649 Of 1994. 

Sri L. M. Dubey son of Sri Madan lldlan DdJey • 
Resident Of 2r 1, Pura Baldi, K¥dganj, 
Allahabad. • •••••••••••• Applicant'. 

Versus 
1. lhion Of India through the General Manager(P), 

Northern Railway, Headquart,rs Office, ., 
BarOda House, New Delhi : 

2. Divisional Railway Manager, 
Northern Railway, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisional Canmercial Manager, 
Northern Railway, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

5. Divisional Com~Mrcial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, 
Northern Railway,Allahabad. 
Distri!"'+ 4llahabad. • 

.., 

~ •••• respondents. 
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REVIEW APPLICATION NO. 4:> of lQ97 

On behalf of 

• 

t 

• 

Union Of India & l:Jthers ••• applicants/respondents 
(c,A Sri B; B. Paul) 

in ~ 

ORIGINAL APPLICATIGJ NO. 1650 of 1994 ... -- -
Ra jneesh Kumar S U1gh son of Sri Hiramani Prasad Singh 

Resident of 178, Mahajpur, Allahabad City • 

A.llahabad. • • • • •• •• • Applicant. 

Versus 
1. Union of India, thrQ.tgh the General Manager{P) 

Northern Railway Headquarters Offide, 
Baroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D .R .M.Office, 

Nawab Yusuf Road, Allahabad. 

3. Senior Divisional ~cmmercial Manaaer, 
Northern Railway, D.R.M.Office,Nawab Yusuf 
Road, Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nav.·ab Yusuf Road, 
Allahabad. 

5. Divisional CQ'nmercial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, Northern Railway,Allahabad 

Station, Al],hAbad, District Allahabad • 

• • • • • respondents • 

. . • 

• 
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REVIEW APPLICATIOO NO. 46 of 1997 

On behalf of 

• 

-

Union of India and others •••• resp,ndents/app licants. 

(C/A. Sri B .B .Paul) 

in 

ORIGINAL APPLICAT IOO NO. 1651 of ~ 994 • 

Oil Prakash Shukla, son Of Thakur Prasad, 

Shukla·i Resident Of BasaUthi, 
PO Manjhanpur (Korro) ,Allahabad •••• applicant. 

Versus 

1 • U1 ion of India t hroJ gh the Genera 1 Man~br (P) 

Northern Railway Headquarters 0ff4ce, 

Baroda House, "ew Delhi. 

2. Divisional Railway Manager, 
North ern Railway, D .R .M .Off ice, 
Na\&'ab Yus uf Road, Allahabad. 

3. Senior Divisional Commercial Manager, 

Northern Railway, 
D.R.M.Office, Nawab Yusuf Road, 

Allahabad. 
. 

4. Senior Divisional Personal Officer,Northern 
Railway, Nawab Yusuf Road, Alahabad. 

5. Divisional canmercial Manager, 
Northern Rail~ay, Nawab Yusuf Road, 

Allahabad. 

6. Station Man~ger, Northern Railway, 

Allahabad StationJE 
District Allahabad • 

• • • • • • • respondents • 
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REVIEW APPLICATION NO. 47 Of 1997 
00 BEHALF OF 

- I • 

lhion of India and others •••••• applicant/respondents. 
(C/A Sri B. B. Paul) 

·~ in 

ORIGINAL APPJ..ICAT 100 tro. 1652 0{ 1994. 

Brijesh Kumar Singh, 

son of Sri Raj Dev Singh, r/o. 

B-161C, Karaili Scheme, Allahabad •••••. applicant. 

Versus 

thion Of India through the General Manager(P). 

Northern Railway Headquarters Office, 

Baroda House , New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

• 

3. Senior Divisional Ct1Qio§:r>8ia~:Maoag,r.o .R .M.Of{ ice, 

Northern Railway, Nawab Yusuf Road, Allahabad. 

4. Senior Divisiona 1 Personal Officer, 
Northern Railway, Nawab Yusuf Road,Allahabad. 

5. Divisional Commercial Manager, 
NorthernRailway, Nawab Yusuf Road, 

Allahabad. 

6. Stat ion Manager, Northern Railway, 

Allahabad Stat ion, DistrictAllahabad • 

• • • • •• respondents. 

0 R DE R 
(By Hon. Mr. r. 1:.-verma: Member-J) 

~ 

The above Mise. Applications have been filed 

seeking rev1e,,. of the order dated 4 • .1!1.1991 passed in 

, 
• 

• • 

-

• 

• 

• • 
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O.A.No.l642 of 1994 and other connected O.As. 

2. 0 .A .No .1642 of ! 994 and o1h er connected ov.. 

' 

involved cQWaon questions of law and facts hence were 

disposed Of by cQDmon order dated 4.11.1996. The 

Revie'" Application No.37 of 1997 and other connected 
of 

Review Applications arising outLtbe said order 

are, therefore, being disposed of by this couuon order. 

3. The applicants, who1 in all the O.As. were 

volt11tary Mobile Ticket Collectors had filed the 1r 

respective cases for quashing order whereby their 

services were dis-continued on the post of ~ ':lila 

Ticket Collector and for iesuing a direction to the 

respondents to ext end the benefit of temporary ~tatus 

alongwith c.P.c. scale to th~ applicants who had 

completed more than 120 days continuous service and to 

treat them as temporary railway servants. 

4. Some of the Mobile T~ket Collectors, whOse 

services were similarly disJ)@nsed with, filed a nt.tnber 
~ 

of cases. A btr1ch Of 73Acases, leading case of which 

was O.A.No.B3 of 1993 was heard~and disposed Of by 

a bench Of this Tribunal ~':'/1e Vice-Chairman 

and~ 'ble Mr. K. Muthukumar, Aaninistrative Member. 

The" bench dismissed the O.As. e-~ held that, Volmtary/ 

Mobile Ticket Collectors and Mobile ~~~~rts.- are 
two different cadres and the instructions issued by 

the Railway Board by letter dated 6.2 .1990 are 

applicable to the category of Mobile BclolcingCClerts 

only. Shri Shiv Shank~r, the applicant Of O.A.No~;~79 Of 

__ ........._ __ 
,• 

• 

• 
• 
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1993 challenged the decision· 'in the aforesaid case 

• 

by filing Special leave Petition before the Hon 'ble 

Supreme Court. The Hon 'ble Supre11e Court has 

reversed the abe>ye finding by setting aside the 

order Of the Tribuna l.The cases of the applicants 

in the O.As., the judgaaent Of \l"hieh is being sought to 

be reviewed in this Mise. Application, are in pari-
~ materia with the case of Shiv Shanker allOwed by the 

H on 'b le Supreme Court. We, therefore, by order usder 

revie~ held that th=dr cases ••ill abide by the dec.isian 

Of the Ron 1ble Suprme Court in Civil Appeal, •f the 
said Shiv Shanker. In 

other .,ords the direct ion of this 

Bench that the eases Of applicants of O.A .No.1642 

of 1994 and other connected O.As. will be examined in 

the same manner as in the case Of Shiv ·Shanker, the 

applicant in C.A .No.479 Of 1992 • . The direction 1n this 

0 .As. therefore, obligates the resp~dents to examine 

the cases Of the appli.dants of O.A.No.1642 Of 1994 and 

other connected O.As. in the light of the decision 

of the H on 'b le Supreme Court. 

5. We have perused the Mise. Review Applications 

and the order sought to be reviewed and we find that 

neither any error apparent on the face Of the record 

has been shown nor it has been brought to our notice 
• 

that material facts having bearino on the aerit of 

the case)could not be brought at.~tJ; with exercise Of 

due deliaence at the time otder was passed, have 
J 

subsequently been discov~red, warranting review Of 

the order. We, therefore, find no merit 1n the review 

application No. 37 Of 1997 and the connected Review 

Applications. The petitioners, in fact, are seeking 

fresh judgment on merit which is not permissible 

------ --
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within the scope of review. 
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6. In view Of the above we find no merit in 

thesJ revie¥t applicst·lons and dismiss the ~a• as 

not maintainable. A copy Of this order be placed 1n 

the record Of all the review applicati-ons. 

-
I I 

~d~~ ·, • • t • • ~ 4 2 •• r 
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Member-A. Member-J 
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